TO BE PUBL,ISHED “\1 PART 11 SELTTO\] 3{1L) OF THJ:. GAZETTE
OF INDIA.

Government of India
Ministry of Finance
Department of Revenue
Ce1tra.l Board of mrect Taxes
New Dethi, the "5’@' ; November, 1999,
NO*IFTCATION
INCOMF TA.X
No. - It is hereb} notiﬁed for general information that, the.
.* organisations mentioned below have been appmved by the .(Ceniral
" Government for the period mentioned agams; their names, for the
purpose of clause (ii) of sub-section (1) of section 35 of the Income tcﬂx
Act, 1961, read with Rule 6 of the lncome tax Rules, 1962 under the |
Ldtegory Ah.bomauon bublcul Lo lhe following uondmons -

1) lhe notified Association shall mamtam separatc books of_
accounts for its research activities; -
11) The nntlﬁe,d Aqqm‘t 0 qha‘l ﬁ.mifv.h the Annual Retu'rﬁ‘nf"its '
scientific research actmtles to the Secretary, Department of
Scientific & Industrial Research, “Technology Bhawad’, New
Mehrauli Road, New Delhi-110816 for évery ﬁaancml ycar on or

before 31% May of each year, | R RS

.'i

f"“ ”,

i11) The mnﬁad Association a!l submit, on be nlf of: fhe Ce 1t'a* 3
Government, to ~{a) the Dlrector (ren;era,l of Income- tax’
(Excmipiions), 10 Middleton Row, 5™ Floor, *Caleutia~700071 (b)
the Secretary, Department of Scientific & Industrial Research, and
(c) the Commissioner of Income taw'Dnector of Income tax
u,xempuons) having jurisdiction: over the orga.msanon, on’ 01
before the 31% October each year, a copy of its audited ‘Annt
Accounts and ‘aiso a copv - of audited Income & . hxpendtture'
Account in respect of its research activities for which exemption .
was granted under sub-section {1} of section 35 of Income tax Act,
1961 in addﬂmn to- ﬂ;e retumn of income tax to the dqunatcd -
assessing ofiicer. : :



“ -

S No. Name of the orgﬁnisation approved -F'erind tor which
' . Notification is qffcctiye

1. SCITECH Centre, Dalamal House,  * -1.4.99 10 31.3.2001
| Nariman Point, Mumbai-400021,
(F.No 203/38/99-ITAIT)

2. Indian Bums Research Society, 1.4.9910 31:3.2000
Shrec Chatrapati Shivaji Maharaj Bldg. S '
3™ floor; Palton Road, Mumbai-400001
(F.No 203/5/98- ITA-IT)

3. FIE Research Institute, Ganganagar, 1.4.99 t0 31.3.2001
Ichalkaranji, Maharashira-416116 |
(F.No. 203/31/90-ITA-II

4, ONGC Schiumberger Wireline Rescarch 1.4.991031.5.2002
Centre, ¢/o Oil & Natural Gas Corporation
Ltd, Jeevan Bharti, Tower-11, 124 Connaught
Circus, New Dethi-110001 :
(F.No 203/39/99- ITA-1])

5.  Eye Research ]’blltldatiozl, Vijaya Hospital, 1.4.99 to 31.3.2002
180, N.S.K.8ulai, Vadapalani, St
Chennai-600026 (F Na, 203/19/99-ITA-II)

Notes: The notified Associations are advised to apply in triplicates
and well in advanee for rencwal of the approval, to the Central
- Gavernment through the Commissioner of Income tax/Director of
Income tax (Excimptions) having jurisdiction. “Three. copics of the
~ application for renewal of approval shall also be sent directly to the

Secretary, Department of Scientific and Tndustrial Researginy
. - ! ' ' :? v M ) .
. Kam;

( esh C.Varshney)
o Under Secretary to the Govt. of India
‘Notifieation No.}J | $ 4
To, :
The Manager,
Govt. of India Press,
Mayapuri, New Delly
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~ o

- The concerned fiies.

Copy forwarded to:

The applicant organisations, .
I'ne Director Generai of income tax ( E_xemptiozns), Caicutta; -
Comptroller & Auditor General of India ) L o
The Director, Department of Scientific and Industria) Resarch,
“l'echnoiogy Bhawan', New Mehrauij Road, New Delhi-110016
The Director of Income tax (Exemptions), New Delhi, Mumbai, .~
Chennai and Commissiner of Income Tax, Kolhapur - .- o

. (Ié)miesn C. IApr

N sh C.Varshney) *
- Under Secretary fo.the Govt. of India‘::

The Guard file .
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